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to Questions 182
Hiring of Essar- Tankers
2184, SHRI SATISH PRA-
DHAN :
SHRI KRISHNA KU-
MAR BIRLA

Will the Minister of PETRO-
LEUM AND NATURAL GAS be
pleased to state :

(a) whether Government  are
aware of the news reports appearing
in the Economic Times dated 18.h
May, 1992 under t he caption “Hiring
of Essar tankers raises eyebrows” ;

(b) if so, what is the reaction of
Government Lo the reported hiring
of two oil tankers from Essar

Shipping Limi.ed on highly generous
terms by Oil Coordination Com-
mi.tee on a five year coniract of over
Rs. 450 crore with freight raie on
cost plus basis and details of MOU
signed and its legal sanctity ;

(c) whether it is a fact tha
current marke. rates for chartering
oil (ankers are much lower :han
what would be paid to ESL if  so,
the estimated yearly loss on this
account to the Government on rhe
basis of competitive., offers from
‘other companies 1o oil coordination
commiitee ; and

(d) what is the reaciion of
Government to the serious devialions
committed in the repor. in finalisa-
iion of the deal ?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND)
(a) 10 (d) Indian Crud: Cariiers
including the :wo belonging io M/s.
Essar are engaged on cost plus
basis in accordance with the current
Government policy (nthis regard and
vherefore, the question of any loss

does not arise.



